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(c) and (d) Yes, Sir,
(e) No, Sir,

(f) Victims of stampede are not eligi- |

ble as they are not passengers travelling
on a passenger carrying train which meets
with an accident, as per the provisions
of the Indian Raiways Act 1890,

2268, [Transferred to the 29th March,

1990],
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States share of rice for the Central pool

2271. DR. YELAMANCHILI SIVAIIL:
Will the Minister of FOOD AND CIVIL
SUPPLIES be pleased to state the names
of the States which are contributing rice
to the Central pool and how it is distri
buted to different states along with the
quantity of rice procured, State-wise, dur
ing the last three years?

THE MINISTER OF FOOD AND CIVIL
SUPPLIES (SHRI NATHU RAM
MIRDHA): Statement showing names of
States contributing rice to Central pool and
State-wise quantity of rice procured during
the last three years is attached (See
Appendix VLIII, Annexure No. 96). The
allotments of foodgrains are made to the
various States/UTs on a month to month
basis taking into account the overall
availability of stocks in the Central Pool,
relative needs of the various States, market
availability and other related factors.

Completion of Konkan and
Parbhani-Allahabad

Manmad-
railway project

2272. SHRI VITHALRAO MADHAV
RAO JADHAV: Will the Minister of
MENT be peased to state:

(a) what are the details of the ongoing
projects in the Meerut District under the
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Konkan Railway i. e. r from Bfombay to
Mangalore would be completed in coming
five years-;

(b) what is the planning for the com-
pletion of on-going BG Railway lines and M.
G. to B. G. conversion projects in different
parts of the country; and

(c) by when the Manmad-Parbhani-
Adilabad M. G. to B. G. conversion it likely
to be completed and what is the allocation of
funds for this on-going project?

THE MINISTER OF RAILWAYS (SHRI
GEORGE FERNANDES): (a)
Yes, Sir.

(b) Completion of on-going new lines and
gauge conversion projects would depend upon
availability of resources in the coming years.

(c) The project has been taken up in
phases as under; —

Detailed
particulars

| Funds
proposed
during  1990-
91

(1) Conversion of Manmad- Rg.

g%r}l')'ham-Parh Vaijnath into 14. 00 crores

(i) Conversion of Par

bhani-Purna and
Mudkhed-Adilabad and
Parallel BG line
between Puma and

Mudkhed 9. 50 crores

Completion will depend upon the avail-
ability of the resources in the coming years.

Dismissal of railway employees during
railwaymen strike in 1975

2273. DR. YELAMANCHILI SIVAIJI;
Will the Minister of RAILWAYS  be
pleased to state:

(a) the number of Railway employees who
were dismissed from service during



